JULY, 2022

SCHEDULE-II
[See Rule 3(2)]
Form 1

List of cases e-filed during the month

Sr. Court District Case No. Petitioner Advocate Advocate Advocate Date of Date of e-
No. Name Vs. Mobile E-mail Id | Registration filing
Respondent Number
Name
1) () (3) (4) 5) (6) (7) (8) ) (10)
1 Sr. Civil Judge (Commercial Khurda NIL NIL NIL NIL NIL NIL NIL
Court), Khurda at
Bhubaneswar
2 Sr. Civil Judge (Commercial Cuttack NIL NIL NIL NIL NIL NIL NIL
Court), Cuttack
3 Sr. Civil Judge (Commercial Ganjam CS Union Bank of | Sri M.K. Padhi | 7008942122 NA 05.07.2022 05.07.2022
Court), Berhampur 04/2022 India Vs.
Gopal
Krushna
Pattnaik
CS State Bank of Sri N. 9438236781 NA 27.07.2022 27.07.2022
05/2022 India Vs. K. Mohapatra
Bhagabati Rao
4 Sr. Civil Judge (Commercial | Sambalpur NIL NIL NIL NIL NIL NIL NIL
Court), Sambalpur




List of cases in which e-payment of Court fees was made during the month

Form 2

Sr. Court District Case Petitioner Name Vs. Advocate Date of Date of e-
No. No. Respondent Name Registration payment of
Court Fees
1) 2 3) 4) (5) (6) (7) (8)
1 Sr. Civil Judge (Commercial Court), Khurda NIL NIL NIL NIL NIL
Khurda at Bhubaneswar
2 Sr. Civil Judge (Commercial Court), Cuttack MS ICICI Ltd. Vrs. Dr. D. Mohapatra 30.04.22 11.07.22
Cuttack 50/22 Basant Kumar Jena
3 Sr. Civil Judge (Commercial Court), Ganjam NIL NIL NIL NIL NIL
Berhampur
4. Sr. Civil Judge (Commercial Court), Sambalpur | NIL NIL NIL NIL NIL
Sambalpur
Form 3
List of cases in which Electronic Service of Process has taken place during the month
Sr. Court District Case No. Petitioner Name Vs. Advocate Date of Date of Electronic Service of
No. Respondent Name Registration Process
€] 2 3 (4) (5) (6) (7) (8)
1 | Sr. Civil Judge (Commercial Khurda NIL NIL NIL NIL NIL
Court), Khurda at
Bhubaneswar
2 | Sr. Civil Judge (Commercial Cuttack NIL NIL NIL NIL NIL
Court), Cuttack
3 | Sr. Civil Judge (Commercial Ganjam NIL NIL NIL NIL NIL
Court), Berhampur
4 | Sr. Civil Judge (Commercial Sambalpur NIL NIL NIL NIL NIL
Court), Sambalpur




Form 4

List of total no. of cases randomly allocated during the month

Sr. Court District Court Name Court No. Case Type Case Count (No. of cases
No. randomly allocated)
€)) 2) 3) ) (6) (6) @)
1 Sr. Civil Judge (Commercial Court), Khurda NIL NIL NIL NIL
Khurda at Bhubaneswar
2 Sr. Civil Judge (Commercial Court), Cuttack NIL NIL NIL NIL
Cuttack
3 Sr. Civil Judge (Commercial Court), Ganjam NIL NIL NIL NIL
Berhampur
4 Sr. Civil Judge (Commercial Court), Sambalpur NIL NIL NIL NIL
Sambalpur
Form 5
List of cases in which Case Management Hearing was held during the month
Sr. Court District Case No. Petitioner Name Vs. Advocate Date of Date of Case
No. Respondent Name Registratio Management
n Hearing
€)) () 3) 4) (6) (6) ) 8
1 Sr. Civil Judge (Commercial Court), Khurda NIL NIL NIL NIL NIL
Khurda at Bhubaneswar
2 Sr. Civil Judge (Commercial Court), Cuttack C.S. (I1T) 70/21 Punjab & Sind Bank, | A.K. Das Vrs. 18.01.20 05.07.22
Cuttack CDA, Cuttack Vrs. | R. Sahu
Josipriya Dhala
C.S. (IIT) 239/19 SBI Vrs. P. Swain S.K. Mohanty 18.05.19 13.07.22
C.S. (IT) 51/20 SBI Vrs. Sun Sales S.K. Mohanty 27.01.20 13.07.22
Corporation Vrs. J. Pattnaik
C.S. (III) 121/21 SBI Vrs. Sreema Sari | S. Sarangi Vrs. 20.04.21 20.07.22
& dress A. Tarai
C.S. (III) 70/16 Syndicate Bank Vrs. K. | B.N. Udgata 08.02.16 20.07.22
Parija & ors. Vrs. A.
Panigrahi
C.S. (I1T) 395/18 I0OB Vrs. B. Poddar G.K. Kar Vrs. 10.09.18 22.07.22
T.K. Nayak
C.S. (I1T) 44/19 SBI Vrs. J. Behera & | M. Mohanty 31.01.19 22.07.22
anr. Vrs. N. Rout
C.S. (IIT) 709/16 | SBI Vrs. Medion & anr. | S.K. Mohanty 23.09.16 20.07.22

vrs. B.P. Pal




C.S. (I11) 103/21 ICICI Bank Ltd. Vrs. | B.B. Mishra 02.03.21 20.07.22
S. Sathapathy Vrs. S. Ch.
Mohanty
C.S. (III) 615/13 Punjab & Sind Bank | A.K. Das Vrs. 22.12.13 21.07.22
Vrs. K. Parija A.K. Panigrahy
C.S. (III) 507/21 Amar Bikash S. Behera Vrs. 11.10.21 20.07.22
Mohapatra Vrs. Ashis | N.K. Sahu
Ku. Gupta
C.S. (I11) 77/21 Punjab & Sind Bank | A.K. Das Vrs. 29.01.20 20.07.22
Vrs. M.S Duro Maker | B.K. Ghadei
C.S. (IIT) 159/21 | SBI Vrs. Mamata Toys | S. Sarangi Vrs. 27.04.21 18.07.22
& anr. A K. Pradhan
C.S. (III) 175/20 UCO Bank Vrs. C.R. Behera 19.05.20 20.07.22
Swarnalata Senapati & | Vrs. B.P.
Ors. Sarangi
C.S. (IIT) 205/13 SBI, SARC, Ctc Vrs. S. Rout Vrs. 18.03.13 18.07.22
Ashok Ku. Pradhan & | D.K. Moharana
Anr.
C.S. (ITI) 156/21 SBI Vrs. S.S. S. Sarangi Vrs. 27.04.21 18.07.22
Enterprises & anr. A. Pradhan
C.S. (IIT) 158/21 SBI Vrs. Kanchan S. Sarangi Vrs. 27.04.21 18.07.22
Medicine Store & anr. | A.K. Swain
C.S. (IIT) 264/20 Jayashree Das Vrs. M.K. Mishra 13.05.20 21.07.22
OCL India Ltd. & anr. | Vrs. S.P.
Sarangi
C.S. (ITT) 596/13 UCO Bank, Main B.N. Udgada 30.11.13 26.07.22
Branch, Ctc Vrs. Vrs. L. Das
Abhaya Kr. Das & anr.
Sr. Civil Judge (Commercial Court), Ganjam CS 266/2020 M/s. B.B. Traders Vrs. Sri L.N. Paty 01.10.2020 08.08.2022
Berhampur Fortune Metals Ltd. Vs. Sri Bijay
Mohanty
CS 151/2021 Smt. Malati Pattnaik Sri B.K. Palai 19.03.2022 02.08.2022
Vrs. Punam Das & Ors. Vrs. Sri F.M.
Pattnaik
CS 66/2021 Prasananda Nayak D. Prakash 27.01.2021 01.08.2022
Vrs. Manoranjan Achari Vrs.
Mohapatra Susil Padhy
Sr. Civil Judge (Commercial Court), | Sambalpur NIL NIL NIL NIL NIL

Sambalpur




Form 6

Contested commercial cases disposed during the month

Sr. Court District Case Petitioner Advocate Date of Whether Date of | Days for | Nature of Date of No. of Act
No. No. Name Vs. Registrati | Urgent Relief | Decision | disposal Disposal executio days for Section
Respondent on was sought (Contested n of execution
Name and Pre- / Settled) decree of decree
Institution from date
Mediation did of decision
not take place
(Yes/No)
€)) () 3) “) ) (6) ) ) 9) (10 (1) (12) 13 14
1 Sr. Civil Judge Khurda NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL
(Commercial
Court), Khurda
at Bhubaneswar
2 Sr. Civil Judge Cuttack CS M/s. Vidya B.C. Das 14.09.2015 NIL 30.07. 2555 Contested
(Commercial (III) | Bharati Vrs. Vrs. S. 2022 days
Court), Cuttack 1000/ | DAV Public Mishra
15 School, Puri
CS M/s. Vidya 14.09.2015 NIL 30.07. 2555
(IIT) | Bharati Vrs. 2022 days
1001/ | DAV Public
15 School,
Rourkela
3 Sr. Civil Judge Ganjam CS Prasanna Sri H.K. 19.11.2014 NO 19.07. 7 years Contested U/0o
(Commercial 77/ Bhavasagar | Rath Vs. Sri 2022 9 month VII-R-1
Court), 2014 | Vs. State of P.R. CPC
Berhampur Odisha & Mehera, Ld.
others AGP Boudh
CS State Bank Sri S. 06.10.2016 NO 16.07. 5 years Contested U/0
78/ of India Vs. PANDA 2022 10 VII-R-1
2016 Umakanta Vrs. Sri month CPC
Naik & Ors. R.N.
Mehera
4 Sr. Civil Judge Sambalpur NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL

(Commercial

Court),
Sambalpur




Form 7

Summary of Commercial Cases during the month

SI. Court District Total number of cases | Total number of cases | Total number of cases | Total number of cases | Remarks
No. pending (on the 1st day | instituted during the | disposed during the | pending at the end of
of the month) month month the month
(1) 2) 3) (4) (5) (6) @) Commercial
1. Sr. Civil Judge Khurda 3634 Instituted- 31 70 3982 cases having
ngggmﬁiiiéa Received on transfer-387 pecuniary value
at Total-418 of rupees more
Bhubaneswar
2. | Sr. Civil Judge | Cuttack 1367 40 15 1392 than 5 lakhs
(Commerecial
Court), Cuttack
3. | Sr. Civil Judge Ganjam 253 04 20 237
(Commercial
Court),
Berhampur
4 Sr. Civil Judge | Sambalpur 405 01 14 392
(Commercial
Court),
Sambalpur
TOTAL 5659 463 119 6003




